FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR
Sri Lakshmi Motor Service Private Limited operating in the Business of Automobiles at

No. 21, Industrial Suburb, Opp. CMTI Tumkur Road, Yeswanthpur, Bangalore-560022,

Karnataka, India.

(Under Regulation 36A(1)of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

Name of the corporate debtor along with

M/s. Sri Lakshmi Motor Service Private Ltd.

1. CIN: US0300KA2002PTC030408
PAN/ CIN/ LLP No. PAN: AAHCS8995G
No. 21, | ial .CMTI
Address of the registered office (As per © » Industrial Suburb, - Opp.C
2. MCA Records) Tumkur, Road, Yeswanthpur, Bangalore-
560022
3. |URL of website We!:)5|te of the Corporate Debtor not
available
Details of ol h ority of fixed No. 21, Industrial Suburb, Opp.CMTI
4, € atl >0 FIJaCiV:; ere majority ot fixe Tumkur, Road, Yeswanthpur, Bangalore-
assets are locate 560022
5 Instaylled capacity of main products/ Information not available
services
6 Quantity and value of main products/ Rs. 5240.33lakhs (as per Audited Financial
" |services sold in last financial year Statements as on 31t March, 2020)
7. |Number of employees/ workmen 50-100 employees
Further details including last available
financial statements (with schedules) of .
) ) Email request be sent to :
8. |two years, lists of creditors, relevant dates . . . .
cirp.srilakshmimotor@gmail.com
for subsequent events of the process are
available at:
9 Eligibility for resolution applicants under Email request be sent to :
" |section 25(2)(h) of the Code is available at: | cirp.srilakshmimotor@gmail.com
10. !_ast date for receipt of expression of Wednesday, October 29, 2025
interest
11. Date of |s-sue of proy|5|onal .IISt of Saturday, November 08, 2025
prospective resolution applicants
] — -
1. ast sz.:\te for. submission of objections to Thursday, November 13, 2025
provisional list
13, Date of issue of final list of prospective Monday, November 24, 2025
resolution applicants
Date of issue of information
14, memorandum, evaluation matrix and saturday, November 29, 2025

request for resolution plans to prospective
resolution applicants



mailto:cirp.srilakshmimotor@gmail.com
mailto:cirp.srilakshmimotor@gmail.com

RELEVANT PARTICULARS
15, Last date for submission of resolution Monday, December 29, 2025
plans
16.| Process email id to submit EOI cirp.srilakshmimotor@gmail.com
Details of the corporate debtor’s
17. Detail ilabl
registration status as MSME. etails not available

Date: -15th October, 2025 For Sri Lakshmi Motor Service Private Limited
Place: Mumbai INDRAJIT
MUKHERJEE

Indrajit Mukherjee

Reg. No: IBBI/IPA-001/1P-P01533/2018-2019/12450

Registered Address of the Resolution Professional: Flat No.1101, Building 2, KAI,
Kesar Exotica CHSL, Sector 10, Kharghar, Near Bharti Medicover Hospital
District Raigad--410210, Maharashtra, India.


mailto:cirp.srilakshmimotor@gmail.com

THURSDAY, OCTOBER 16, 2025

WWW.FINANCIALEXPRESS.COM

FINANCIAL EXPRESS

(A Government of India Undertaking)
ARME, Hyderabad: #B-3-865, 15t Floor, My Home Jupally, Ameerpet, Green Land,
Hyderabad -500038. Phone No: 040-20998839, E-mail: ca4732@pnb.co.in

Borrower & Mortgagor/Guarantor: Sh. Koneti Thirupathi, Resident of H No. 18-08-67/5, Piot
Mo 48, Mear Kubera Apartmeant, Shanti Nagar, Siddipal, Telangana- 502103, Ph: 89854 24791,

Account No, 181410NC 00000039
Wotice under Section 13(4) of the Securitization and Reconstruction of financlal Assets
and Enforcemant of Security Interest Act, 2002, read with Rule 8(8) of the Security Interast
(Enforcemeant] Rulas, 2002,

SUB: INTIMATION FOR SALE OF SECURED ASSETS

Please refar bo the nofice VS 1302) dated: 30.08.2024 issued by dhe Bank's Authorized Officer
Utz 1302} of the Secuitization and Reconstruction of Financial Assets and Enforcement of
Secunty Interest Act 2002 demanding the repayment of loans availed by vou. Due o
nonpayment of the same, Bank has faken possession of following secured assels by the
Authorizad Officer wide nolice dated: 06.11.2024 and pulblizhed the same in news paper dated.
12.11.2024 (Mame of the news paper. Financial Express (Hydesabad Edition Page No 22 and
Mana Telangana (Hyderabad Edition Page Mo 08 as per the SARFAES] guidelines.

SCHEDULE

1. A that part and parcel of Residential House bearing H.Ma 13-00-67/5 in Plof Mo, 49

aomeasunng 156,66 sq.vds in Sy.MNo, 1903 situated &l near Kubers Agariment, Shanki Magar
Siddipet Mandal and District and bounded by Merth: 24 FtRoad, South: Cpen Place of others

East: Houseof Haridas & others, West: House of Saddi Snnu

standing in the name of Sh, Koneti Thirupati Sio. K Mallaiah in this conneciion, you are heredy
called upon i pay the outsiending dues amounting Rs. 37 87,805,298 (Rupees Thirty Seven
Lakhs Eighty Seven Thousand Eight Hundred Five and Twenty Nine Paisa only) a5 on
30.08.2024 az mentoned in the above notices with up 0 dale inberest, penal inberest, charges
and costs incurned by B undarsigned whie l3ng possession of e said azsats and theraafier for
prasaraton af the same, within 30 days from the date of recaipt of this notice and get release
of the aforesaid assets from the undersigned. In case you fail e pay the aforesaid amounts
vithin the said panad, the undessigred may be corsirzined to ssll aforesaid ass=als formaghzing the
duss and take ather measurss asdeemed it &5 per the provisions of the aforesaid Act and Bulss

Date: 03.10.2025 3di- Authorised Officer & Chief Manager
Place: Siddipet (SECURED CREDITOR), Punjab Mational Bank

F-;ﬁ! THE AGRASEN CO-OPERATIVE URBAN BANK LTD
plrL ./ MALAKPET BRANCH, HYDERABAD.

PHYSICAL POSSESSION NOTICE

Whereas,
The undersigned being the Authorized Officer of The Agrasen Co-operative Urban Bank Ltd,
under the Securitization and Reconstruction of Financial Assets and Enforcement of Security
Interest Act 2002 and in exercise of powers conferred under section 13(2) read with rule 9 of
the Securitization Interest (Enforcement) rules 2002, of the said Act issued a demand notice
dated 27/04/2015, calling upon the borrowers, M/s. Surya Agencies, Rep by its Partners
1.Mr.B.Chandrashekar & 2. Mrs. B.Sunitha, Mr.B.Anand, Mrs.B.Vandana, Mrs. Maneamma &
Mr.Adil Khan, to repay the amount mentioned in the notice being Rs. 68,44,390/- (Rupees
Sixty Eight Lakhs Forty Four Thousand Three Hundred and Ninty Only) as on 28-02-2015
together with future interest from 01-03-2015 within 60 days from the date of receipt of the said
notice.
As the borrower/guarantors/mortgagers have failed to repay the amount, notice is hereby
given to the borrowers/guarantors and public in general that the undersigned has taken
Physical possession of properties mortgaged to the bank described here in below in exercise
of powers conferred on him under section 13(4) of the said Act read with rule 9 of the
Securitization Interest (Enforcement) rules 2002, on 09th September 2025. The
borrowers/guarantors in particular and public in general are hereby cautioned not to deal with
the property and any dealing with the property will be subject to the charge of The Agrasen Co-
operative Urban Bank Ltd for an amount of Rs 5,06,64,746/-and applicable interest there on
from 01-09-2025.

DESCRIPTION OF THE IMMOVABLE PROPERTY
1. Registered Mortgage of all that the piece and parcel of land in Survey No 178/e/1, total
admeasuring Ac.0.28 gts, situated at Thimmapur Village & G.P.Kothur Mandal, R.R.Dist
belongs to Adil Khan.
North: Land of P.Jangaiah in Sy.No. 178 Part, South: Land of P.Narayana in Sy.No. 178 Part,
East: Land of K.Venkataiahin Sy.No. 178 , West: Land of C.Chennappain Sy.No. 178 Part.
2. Registered Mortgage of all that the piece and parcel of land in Survey No 182/a/1,
admeasuring Ac.0.14 gts, and in Sy.No.183/a, admeasuring Ac.0.19 total admeasuring
Ac.0.33 gts, situated at Thimmapur Village & G.P.Kothur Mandal, R.R.Dist belongs to Adil
Khan.
North:Land of P.Jangaiah in Sy.No. 178 Part, South:Land of Sy.No. 181 (Vaggu), East:Land
of P.Narayana in Sy.No. 183 part, West:Land of C.Chennappain Sy.No. 182 Part.

NATIONAL SEEDS CORPORATION LIMITED

(A Government of India Undertaking)
“An 150 5001:2015 & IS0 14001:2015 Company”
17=11, Tukaram Gate, Lalaguda
ZTTI0635

HEGIONAL QFFIGE
Secunderabad-500017.(TG) PH; 040 -2TT31152
Mall 1D- rm.secunderabad@indiaseeds.com
NOTICE INVITING TENDER
Tenders are invited for “Leftover Construction work of Precast

Compound wall, Steel Board and Writing work on steel board at
Production Center, Gooty under Area Office, NSC, Kurnool. The
Bid may be seen and downloaded from NSC website
hitps://www.indiaseeds.com/ and e-nivida portal
hitps:/findiaseeds.enivida.com. The last date for submission of Bids is
28.10.2025 at 02.30 P. M. and will be opened on same day at 03.30
PM. The detaled terms and conditions can be seen from tender
documents.

Any changes will be placed only on NSC web-site.,

F. No. Engg (Gooty-Boundary wall)/
NSC: HYD/25-26/

Sd/- Authorised Officer
Place: Hyderabad

The Agrasen Co-operative Urban Bank Ltd.

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
SRl LAKSHMI MOTOR SERVICE PRIVATE LIMITED

operating in the Business of Automobiles al Neo 21, Industrial Suburh,
Dpp. CAMTE TemEur Road, Yeswanthpur, Bangalore-380022, Kamataka, India,
{Under Regulathbon 36A( 1 jof the Insalvency and Bankruptey Boaed of Indla
{Insodvency Resolution Process for Corporate Persans) Aegulations, 2016}

: . RELEVANT PARTICULARS
1. | M of the corporate debtor along | M5 560 Lakshims Molor Service Private Lid
with PAN & CIN/ LLP No, CIN: U030 ANOZFTCOA0L08
| PAMN: AAHCSEDORG

pa

Acidress of the registered office Mo 21, Industrial Suburb, Opp CMT] Turmbor,
| | a5 per MCA records) | Road, Yeswanthpur, Bangakone-560022
3. | URL of websie Wehsite of the Gorparate Delbtor nol availabie
| 4. | Details of place where majority of - Mo 24, Industiial Suburt, OppaCT) Tumber,

| fixad assats are located
Installad capacity of main
|| products/ services
| 5. | Queantity and value of main
products serices soid in
| | last financial year
| 7 | Number of employees, workmen
| 8. | Furthar detalls, mcluding last
availabde financial statements {with
schedulas) of teo years, lists of
creditors, and relevant dates. for
subsaquant events of the process,
| |are available at: o
| 9. | Eligebility for resolution applicants
under secton 2529} of the Code
| | = avallabhz at LRL:
| 10! Last date for receipt of expression
| ||'|1.E|'E51 .
| Date o R DI alonal kst of
prospective resolution spplicants
159 | Last date for submission of
| obections o provissonal list
| Date 'of sue of final list of
I prospactive resolution applicants
| 14.| Date of msue of information
memnrandum, evaluation matrix
and request for resclution plans to
[!lrl:“prr-:"hl.'F resution ".p[:lll ANTS
5. | Last date Tor submEsicn of
| resolution plans
| Process email il o subd
Expression of Inbenest
17. | Details of the Corposate Debior's
registration SLatus as MSME

Date 15th October, 2025
Place: Mumbai

Road, Yeswanthpur, Bangatore-560022
Information not aailable

l

A= 5240.33lakhs (as per Audited Financial
Stataments as on 31st March, 2020)

T B0 employees

| Email request be sentto ;
cirp.eraks hmimotor@ameil,com

| Email request be sent to |
cirp.siiskehmimoten@gmail.cem

Wednesday, Ociober 29, 2035
Sateiday, Novermber O, F035
Thursday, Bowernber 13, 2035

Monday, Movemipar 24_ 3025

Salumiay, Mowermnbeer 259, 2025

Monday, Decermber 29, 2025

clrp.sriakshmimotonigmail.cem

Cetails not-avallable

For Sri Lakshmi Maotor Service Private Limited
Indra)it Mukharjes

Reg. Mo IEB/IPA-QDLAP-POES3R/ 2018-2019,/12450
Rogistared Address of the Resolution Professional: Flat Mo, 1101
Building 2, KA, Kesar Exotics CHSL, Sector 10, Whbr g

Mear Bhart: Medicover Hospital District Ralgad-4102180, Maharashtra. kndia.

RUPEEK FINTECH PVT. LTD & RUPEEK CAPITAL PVT. LTD.

45/8, Shubham Complex, 1st A Main, JP Nagar 3rd Phase, Bengaluru = 560078
GOLD AUCTION NOTICE

The borrowers and the public in general are hereby notified that the gold
pledged with respect to the below mentioned borrowers will be auctioned on
acoount of non-repayment of dues. The auction is proposed to be conducted on
orafter 17.11.2025 at No,51, "SARA HOUSE" Ground Floor 27th Main, 1st

Cross, BTM Layout | Stage, BENGALURL - 560068

Lizt of Borrowers

RCPLID
3469377

Name

KAMAL KHOKHANI

Parsans wishing to participate in the aforementioned auction need to deposit
the EMD before participation and shauld carry valid 10 Card and BaM Card,

For more information please contact - 1800 419 8000
Sdi- Authorised officer Sd/- Authorised officer

DATED 14,10.2025 EUARANT 2 Dl
el REGIONAL MANAGER
R, 00® £yt nfined! Regional Office, Bengaluru Rural :
dw i aster | 3rd Floor, 41/2, M G Road, Trinity Circle,
Bank of Baroda Bengaluru - 560001

REQUIREMENT OF PREMISES ON LEASE/RENTAL BASIS

Bank of Baroda invites propozalsfoffers from the owners having clear and
marketable titles over land and bullt-up property with the carpat area of up lo
1370 =2q ft on Ground/Upper Ground Floor for branch Mahadevapura,
Bengaluru Rural Region with all facilities including adeguate power supply.
The intending offerers shall submit their offers in two separate sealed covers
superscribed as "Technical bid™ and "Financial bid™ to the folowing address;
The Regional Manager, Bank of Baroda, 3rd floor, Ragional Office Bangaluru
Rural, Vijaya Towears, Tnnity Circle, MG Road, Bengaluru-580001 on or befaore
06.11.2025 by 15.00hrs. For details, please login on Tender section of our
website (http:lhwww. bankofbaroda.com)

Date: 15.10.2025
Place: Bengaluru

Sd/- Regional Head,
Bank of Baroda, Bangalore Rural

S. E. RAILWAY — TENDER

Far & on behalf of the President of India,
the Dy, Chief Electrical Services
Enginger, South Eastern Railway, Garden
Reach, Kolkata-T00043 invites E-Tendor
for the following works before 1500 hes,
an 07 11,2025 Tender No.: ADEE-
SOLAR-2025-5R-4, Date: 14.10.2025,
Description of works: Provision af 55
nos. 1T0KWR, 21 nos, SKWp & 46 nos. 2
K\Wp on grid connected reol top Solar
Plant at Garden Reach. Tender Value:

Rupeek Fintech Pvt Ltd. Rupeek Capital Pvt Ltd.
.E. - yl
5. E F!AILAY TENDER ‘m HDFG BA“K
Far and on behall af President of India, | | e

the Genearal Manager (Engag.}, South We understand your world

Eastern Railway, Garden Reach, Halkats-
TO0043 invites, e-tender for the following
work: Tendsr No.: BR-HQ-CKP-25-26-
05, Data: 13.10.2025. Description of

Registered Office: HOFC Bank House,
senapati Bapat Marg, Lower Paref [Yesi),
Mumbai - 400 013 and having one of its office as

Retail Portfolio Management &t HOFC Bank Lid. 15t Floar, I-Think Techno Campus,
Kanjurmarg (Easl) Mumbai — 400042

SALE INTIMATION AND NOTICE FOR SALE OF
SECURITIES PLEDGED TO HDFC BANK LTD.

T 3,66,50,221.80 (Including GST as
applicabls). Earmest Money: T 333,200,
Cost of Tender Documents; Mil (Dusa
io e-Tender as per GOC-2022), Date of
Cloging: At 15,00 hrg, on 07.11.2025,
Completion period of the work: 06 (six)
mignths from the date of issue of LOA,

FORM NO. URC-2
ADVERTISEMENT GIVING NOTICE ABOUT REGISTRATION
UNDER PART | OF CHAPTER XXI
[Pursuant to section 374(b) of the companies Act, 2013 and rule 4(1)
of the companies (Authorised to Register) Rules, 2014]

1. Notice is hereby given that in pursuance of sub-section (2) of section 366 of the
Companies Act, 2013, an application is proposed to be made after fifteen days hereof
but before the expiry of thirty days hereinafter to the Registrar at Central Registration
Centre (CRC), Indian Institute of Corporate Affairs (IICA), Plot No. 6,7, 8, Sector 5,
IMT Manesar, District Gurgaon (Haryana), Pin Code-122050 that M/s. Pasura Xpress
LLP, a LLP may be registered under Part | of Chapter XXl of the Companies Act 2013,
as a company limited by shares.

2. The principal objects of the company are as follows:

To carry on the activities of Commission Agents, brokers dealing in wholesale trade
of Food, beverages, cafes.

3. A copy of the draft memorandum and articles of association of the proposed company
may be inspected at the office at Flat No 6B-500, Lodha Belleza, KPHB Colony, Phase
4, Kukatpally, Hyderabad -500072, Telangana.

4. Notice is hereby given that any person objecting to this application may
communicate their objection in writing to the Registrar at Central Registration
Centre (CRC), Indian Institute of Corporate Affairs (IICA), PlotNo. 6,7, 8, Sector 5,
IMT Manesar, District Gurgaon (Haryana), Pin Code-122050, within twenty-one
days fromthe date of publication of this notice, with a copy to the company atits registered

office For Pasura Xpress LLP

Sd/-
Pabbathi Badari Narayana Murthy
Designated Partner

Dated this 16" day of October 2025 DIN: 01445523

RUPEEK FINTECH PVT. LTD & RUPEEK CAPITAL PVT. LTD.
458, Shubham Complex, 15t A Maln, JP Magar 3rd Phase, Bengaluru - 560078

GOLDAUCTION NOTICE

Thee barronaers and the public in general are herely notified that the gold
pledoped with respect tothe below mentioned borrowers will be awsctioned on
accaunt aof non-repayment of dues. The auction is progosed B be conducted on

ar after 17.11.2025 at at No.51, "SARA HOUWSE" Ground Floor 27th Main, 1st

Cross, BTM Layout | 5tage, Bengaluru - 560068
List of Barrowers
_ HEI'II'E_ PhEmﬂlmEe;r
UVIVEK FeEEE15873
UDAY A KUMAR BHAT reEEE01043
ASHVIN GAJBHIYE HERIIOTEA4
MOHAMMED FAZALUDDIN #FEE00298

Persons wishing to participate i the aforementionad auction need to deposit
the EMEC before participation and should carry valid 1D Card and PAN Card.

For more information please contact - 1800 419 BDDD

Sdi- Authorised officer
Rupeek Capital Pvt Ltd.

Sdi- Authorised officer
Rupeek Fintech Pwt Ltd.

AU SMALL FINANCE BANK LIMITED

{A Scheduled Commercial Bank)
(CIN:LIES11RI1SBEPLCO 1381}
Regd. Office: 19-A, Dhuleshwar Garden, Ajmer Road, Jaipur - 302001

APPENDIX IV [SEE RULE 8(1)] POSSESSION NOTICE (For Immovable Property)

Whereas, The undersigned being the Authorized Officer of the AU Small
Finance Bank Limited (A Scheduled Commercial Bank) under the
"Securlttzation and Reconstruction of Financial Assets and Enforcement of Security
Interest (Aot 2002 (54 of 2002)] and in exercise of Powers conferred under Section
13 (12) read with [rule 3] of the Security Interest (Enforcement) Rules, 2002,
issued demand netice dated 27-0ct-23 calling upon the Borrower Govinda M
V., Jgnardana M G, Lakshmamma, (Loan Account Mo, 19660000367029) 1o
fapay Lhe amount mentioned i he nolices being 5 R, 3,01,109/- (Rupaeas
Thirty Lakh One Thousand One Hundred Mine Only) a within 60 days frem
the dale of recaipl of tha said nollce

WHEREAS, Fincare Small Finance Bank Ltd., has amalgamated with AU Small
Finance Bank Ltd., by virtue of the scheme of amalgamation by the Reserve Bank
of India with affact from 1st of April 2024 . By virtue of this scheme of amalgamation,
the aforementioned loan account has bean transferred to AU Small Finance Bank
Litd., including but not limitad 1o the entire amount payvable by you 2l in respect of
the zaid creditffinancial assistance granted, along with the underlying secunty and
sacurily interest in reapect of the morigaged property.

The borrower/co-borrower/mortgagor/guarantor having falled o repay the
amount, notice 15 hereby given (o the borrower/morigagor and the public in
general that the undersigned has 2ken possession of the proparly described
hierain Below in exercise of powers conferred on himvher under Sub-section (4) of
seclion 13 of Act read with Rulé & of the Securlly Interest Enforcement Rubes,
2002 on his the 10th day of Dctober of the year 202 5.

the work: Regirdering of bridges for
running.of 25T Axle loaded freight trains
i 100kmph in(a) Bridge no, 25 DN (Span
10x24 4m) betwenn Adilyapur-Talanagar
station. {b) Bridge na. 206 UP (Span-
A5 T} & 208 DN (Span- 2x12.2m +
4%x18.3m+1x45.7m} In between
Mahadeosal-Poscita, (o) Bridge mo. 47UP
(Span- Zx12.2m + 2:30.5m), BEDM (Span-
2e12.2m+3x18.3m) & 1455L (Span-
2x12.2m+1x18.3m) In Kiriburu-
Bondamunda section, (d) Bridge no. 654
apan- 2u 18 3m+Ta30.5m) in batwaan
Bagurkela-Muagoans and Bridge na. 671
{Span- 8x18.3m) in betwean Muagoan-
iDrga siation, (2) Bridge no, 124UP [Span-

1218.3m+9%45.Tm)} In Bondamunda-
Jharsuguda saction and (1) Bridge no.
124008 (Span- 1218 3m+58xd5 Tmj in
Bondamunda-Jharsuguda section
Tender Value: ¥ 152,23,12,493.43
Earnest Money: ¥ 77 61,600, Tender
document cost: Nil. Tender closing
date, time: 24.11.2025; 11.30 hrz. Period
of Completion: 24 (Twentyiour] months
Interested lendérars may visll website
www.ireps.gov.in for full details!
description of the tenders and to know
the status of this tender 50 as to submit
their bids online. Physicalimanual lender
For this work will not be accepled |PR-THE)

The below mentioned Borrowers of HOFC Bank Ltd. (the "Bank”) are hereby nofified
ragarding the sale of securities pledged to the Bank, for availing cradit faciliies in the
nature of Loans/Overdraft Against Secunties,

Due 1o persistent default by the Borrowers in making repayment of the cutstanding dues as
per agreed loans ! failifies terms, the below loan sccounts are classified as NFA (Non-
Parforming Asset). The Bank has issued loan recall notice fo these Borrowers, inciuding
the final sale notice on the below-mentioned date whereby, Bank had invoked the pledge
and provided 7 days’ time to the Borrower to repay the entire outstanding dues in tha balow
acoounts, failing which, Bank would be &t liberty 1o s=il the pledged securities without
isguing further notice in ihis regard,

The Bomowers have neglected and failed to make due repeyments, therefore, Bank in
axarcige of s rights under the loan agreamant as a pledges has decided o sall / dsposa
off the Secwriies on or after 237 October 2025 for recovering the duss owed by the
Borrowers o dhe Bank, The Borrowers are heraby notified to freal this as a notice of sale in
compliance of sechon 176 of the Indian Contract Act, 1872. The Borrowers are, slso,
notified that, if at any tima, the value of the pledged securities falls further dua to volatility in
the stock market to creats further deficiency in the margin requirerment then Bank shall at
its discrefion sefl the pledged security within cne (1) calendar day, without any further
nofice in this regard. The Borrawer(5) shall remain liable fo the Bank for repayment of any
remaining ouistanding amound, post adjustment of the proceeds from sale of pledged
securilies

Sr.| Loan Account Outstanding | Date of

Mo, Number Bormmower's Name dmount as on Sale
13" 0ct 2025 |  Motice

1 [OOOOCOOONEE35 [ JEEVAN M C 4T 917,96 | 14-10-2025

Date ; 16.10.2025 Sdi-

Place : KARMATAKA HOFC BANK LTD.

"J"Chola

Enter a better life

POSSESSION

CHOLAMANDALAM INVESTMENT AND FINANCE COMPANY LIMITED

WHEREAS the undersigned being the Authorised Officer of M/s.Cholamandalam Investment And Finance Company Limited, under
the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 (54 of 2002),and in exercise of
the powers conferred under Section 13(12) read with Rule 9 of the Security Interest (Enforcement) Rules, 2002 issued Demand Notice
dated mentioned below under Section 13(2) of the said Act calling upon you being the borrowers (names and addresses mentioned
below) to repay the amount mentioned in the said notice and interest thereon within 60 days from the date of receipt of the said notice.
The borrowers mentioned here in below having failed to repay the amount, notice is hereby given to the borrowers mentioned herein
below and to the public in general that the undersigned has taken possession of the property described herein below in exercise of
powers conferred on me under sub-section (4) of Section 13 of the Act read with Rule 8 of the Security Interest (Enforcement) Rules,

Corporate Office: Chola Crest, Super B, C54 & C55, 4,
Th|ru Vi Ka Industrial Estate Guindy, Chennai - 600 032

NOTICE (APPENDIX IV) Under Rule 8 (1)

Interested tenderers may visit website
www. ireps.gov.in for full details/
descriplion'specification of the tenders
and submit their bids online. In no casze
manual tenders for this work will be
accepied, N.B.: Prospeciive bidders may
regular visit www.ireps.gov.in o
participate in all tenders, (PR-T27)

Loan Ajc Mo,/ Name of the
Borrower, Co-Borrower/

AU SMALL FINANCE BANK LIMITED

Regd. Office: 19-A, Dhuleshwar Garden, Ajmer Road, kaipur - 302001 [CINA3691 1RII9S6PLO011381)
Demand Notice Under Section 13(2) of Securitisation Act of 2002

As the loan account became NPA therefore the Authorized officer under section 1312] of “The Securitisation and Reconstnection of Fencial
Assets and Enforcement of Security Interest Act 2002" had issuved 60 days demand notice to the bormowers/oo-bormomwess)
Morgagers/Guarantors [collectively referred as “Barrowers" ) ot gheen in the table. Atcarding bo the notice il the borrowers do fot depaodit the
entire amount within 60 days. the amount will be recovered Trom auction of the morgage propertiesfeased ety o given below
Therefore you the bormwers are informad (o deposit the entime lgan amount along with futune inkerest and expenes within B0 days from the
date of demand notice, otherwise under the provisions of 13{4jand 14 of the said Act, the Authonred officer is free o ke possession for ke
of the martgage propertbes/Secured assets as ghven below,

Borrowers 1o note that after receipt of this notice, in terms of Section 13{13] of the &gt
transferring ary of the secured assats by way of sale, lease or otherwise, without prior written consent of the secured creditos

Borrowers attention are attracted towards Section 13(8) r/w Rule 35) of The Security interest (Enforcerment] Bules, 3002 Act that the
borroawers shall be entitied to redeem their secured asset upon the payment of the complete cutstanding dues &3 mentioned befow before
thi pulbdication of suction natics, which thareafter ihall ceads to axiu

At and

of Demand MNoticoe

(A SCHEDULED COMMERCIAL BANK)

2002, you are prohibited and restrained from

oL
Description of Morgaged Propeéerty

Martgagor/! Guarantor
Afe No. 2306227950294357

M/S. ILM MOBILE GALLERY
THROUGH IT'S PROPRIETOR MR,
GAJENDRA ELIMAR RAWAL 5
[Borrowar],

MH, GAIEMDHA ELINMAR BAWAL 5
SO0 MR, SHAMNKAR LAL Bawail
|M1:|rr|_.:aE|.|r|,

MRS, GAYATHRI WSO MR
GAJENDRA KUUMAR RAWAL 5
{Guarantor],

MRS, SHAELNTLA WSO MR
':.H.I'I.HKI'LH L.I'I.L F-In.'.'.'.rl.L |L1uur.m|:r:-||

Place: E.FLNGAUJHE HAHHATAF.A

(Rupees Twenty Five

Hundred Seventy

Az on 0B-0ct-2025

Date : 15-10-2025

Under Sec. 13(2)

9-Dect-25
Rs. 25,54,973/

SCHEDULE OF HYPOTHECATION

First and Exclusive Charge by Way ol Hypothecation on Book
Debis, Inventory, Other Current Assets Both Predent and Fulure

SCHEDULE OF IMMOVABLE PROPERTY MORTGAGED: -
Adl That Part end Parcel, Alang with Present @&nd Future Stroctune
of Residential Property, Plol Admesturing 2305 5q. Fr. Stuated o
Gram Panchayat Rempura, Panchayat Samiti Sarohi, District Senphi
Rajasthan, Owened by M. Gapendra Kwemar Rasial 5. (Vide Patta Mo
A0 Book NG, 2049 Misial No. 221, Patta Dated OF-02- 20231 Kiued
by Panchyat Samit Sirahi)
Boundaries as below
East Hoad
Morth: House of Sita Devi Rewtaram
':uu"h House -L'IF H||'|1|1I-'.|'||ll'|'l Bh.lﬁ'nl"ul H:.nlui

Authm'l“:l D'H'h;H AU 5r|-|.ill F+nm lmi Umm,-d

Lakh Fifty Four
Thousand Nine

Thires Only)

Wit Agricwlfune Land

¥ Chola

Enter a better lfe

CHOLAMANDALAM INVESTMENT AND FINANCE COMPANY LIMITED

Corporate Office: Chola Crest, Super B, C54 & C55, 4,
Thiru Vi Ka Industrial Estate, Guindy, Chennai - 600 032

POSSESSION NOTICE (APPENDIX IV) Under Rule 8 (1)

The borrowar/co-borrower/mortgagoriguarantor in particular and the public in 2002. The borrowers mentioned herein above in particular and the public in general are hereby cautioned not to deal with said property Yt:“e;lgeRcEJAr\iﬁstggounngr?:jslggfodngt?l:lgtitc?r?cﬁul:t&%rrﬁgl 2;1‘;?; :L?Eﬁ?o?gé%r:i?gglsaengtmtv elitt?reeg: f\\:tszo'S;?;f;%no%a)ngnlé'mgig&ti]:gg;
L is hatab lined-not B daal with: thig orocsry and Jaai with and any dealings with the property will be subject to the charge of M/s.Cholamandalam Investment And Finance Company Limited for . . : y ’ N .
e R R A RN B (L WL NG PR h SO TRy, eV R - - - . L o ; , the powers conferred under Section 13(12) read with Rule 9 of the Security Interest (Enforcement) Rules, 2002 issued Demand Notice
: ; i ; =ht an amount as mentioned herein under and interest thereon. The borrower's attention is invited to provisions of sub-section (8) of Section . . . . . .
the property will be subject to tha charge of the AU Small Finance Bank Limited (A . . . dated mentioned below under Section 13(2) of the said Act calling upon you being the borrowers (names and addresses mentioned
- ; 13 of the Act, in respect of time available, to redeem the secured assets. . . . . . s . . .
Scheduled Commercial Bank) for an amourd of Rs. 3,01,109/- {Rupees Thirty 5 : E below) to repay the amount mentioned in the said notice and interest thereon within 60 days from the date of receipt of the said notice.
Lakh One Thousand One Hundred Nine Only) as on 19-Oct-23 and interest and| | sL. NAMEB%%%S\?V%RR?S OF Dear;eaﬁd Outstanding DETAILS OF PROPERTY DATE OF The borrowers mentioned here in below having failed to repay the amount, notice is hereby given to the borrowers mentioned herein
e e L e g Sy NO Notice Amount POSSESSED POSSESSION below and to the public in general that the undersigned has taken possession of the property described herein below in exercise of
P ik ! _ ) = LOAN ACCOUNT NUMBER - . ; powers conferred on me under sub-section (4) of Section 13 of the Act read with Rule 8 of the Security Interest (Enforcement) Rules,
“The borrower's attention is Invited to provisions of sub section (&) of section 13 of the Loan Account No. . HL10DVA000035243. Alithe piece and parcel of property bearing HL 2002. The borrowers mentioned herein above in particular and the public in general are hereby cautioned not to deal with said property
Act resad with rule & {B), in respect of time available, i e, 30 days from this intimation, to 1. Mr/Mrs. KONDAPPA NANJAPPA No.85/4, E-KathaNo.152800500201620100, and any dealings with the property will be subject to the charge of M/s.Cholamandalam Investment And Finance Company Limited for
redeem the secured assels.” 2. Mr/Mrs. LAKSHMIDEVAMMA E‘tuatedv Ia|1t UppakunttaEalll hMaJara J'F; an amount as mentioned herein under and interest thereon. The borrower's attention is invited to provisions of sub-section (8) of Section
e : : idi : i agara Village comes within the purview o -- ' ' i
Description of immovable properties Both are residing at: Yerralakkenahalli, o) Th'g lllag ol p o 13 of the Act, in respect of time available, to redeem the secureld assets.
: _ Beechaganahalli, Chikkaballapur, Karnataka,| e\ irumani Grama Panchayath, Somenahalli | @ & NAME AND ADDRESS OF Date of :
Property bearing No. B63/C, having Unique Code MNo. 152100700200301030 according Eshwara Temple, Chikballapur, Kamataka-561209. g Rs.2218824/- | Hobli, Gudibande Taluk, Chikkaballapura | ‘& 8 SL. BORROWER & Demand Outstanding DETAILS OF PROPERTY DATE OF
to the form Mo, 118 issued by the office of the Mahadevapura village Panchayathi 1|Also at: House list No.85/4, PID| ¥ as on District , measuring East to West 9.144| @ & NO LOAN ACCOUNT NUMBER Notice Amount POSSESSED POSSESSION
siluated an Mahadevapusa Village Srirangapanta Taluk Mandya Districl. Measuring No0.152800500201620100 Somenahalli Hobali, o 10-07-2025 | meters a”d_ North to South 13.716 Meters in | ¢ - Loan Account No. HLO5TMA000042793. All that piece and parcel of the R.C.C. Roofed
East to Waat : 7.010400000000001 Metsrs and North to South : 16.154400000000002 Thirumani Garmapanchaythi, JP Nagar Village, | & all measuring 125.42 square meters, along 8 = 1. Mr/Mrs. KUDUVANAKUNTE Residential Building consisting of Ground Floor
3 i Mai ' with building constructed thereon, and - . X Qi ;
Meters in total measuring 113,25 Sq. Meters and thereon bullding measuring Uppakuntahalli Majara JP Nagar, Gudibande| <= 9 _ A o THIMMEGOWDA RAMESH constructed in Site bearing Khatha No.62,
113.25 Sq. meters along with present and future construction therein. Taluk, Chikkaballapur District Near Eougdljdrt%nb. E;St zyS'R?ﬁ?)’ V\gastdby.Slte 2. Mr/Mrs. THOPAMMA 0 formed in Sy No.12, E-Swathu | & 0
' ' 0.5,No :Road, South by : Sandu. :
East: Gully & Property belongs to Venkatesh, West: Compound wall and Beechaganhalli Cross Bagepalli 561207, i i - : Both are residing at: KUDUVANAKUNTE, g No.152500903201120077, measuring towards [ g
Property belengs to Basavegowda, Morth: Gully & property belong to Date: 11-10-2025 Authorised Officer, o KANAKUPPE POST, HEBBUR, TUMKUR, ~ | Rs.3069165/- gast to West 12.4965 Meters anld North to, g N
Basavegowda, South; Road = Place: Chikkaballapura M/s. Cholamandalam Investment And Finance Company Limited 1 | NEAR WATER TANK, KUNIGAL, KARNATAKA- | ason |South15.5448Metersie. 124968 X15.5448" | @ &
Date - 10/0ct2025 _ : 572120. o 10-07-2025 | Meters, Situated at Kuduvanakunte Grama, N -
e ) : Arhonsml ?H!Wr Al - Kh No.62 E-Khatha N . Hebbur Hobli, Tumkur Taluk, and bounded 0 -
Place : Mandya, Maranataka AL Small Finance Bank Limited so at: 0, atha No. © _ : - : ox
152500903201120077 Kuduvanakunte Grama | ¥~ On:East By: Remaining Property, West By: |
Kanakuppe Gp Tumkur Black Tumkur Dist Near Road,North By: Remaining Property. South By:
water tank Kunigal 572120. Remaining Property.
Date: 11-10-2025 Authorised Officer,
Place: Tumakuru M/s. Cholamandalam Investment And Finance Company Limited

DAILY

e & wi®s Woaww ww E
e e bI'\.'al.l.'\\.'l. NN A '..,-. @

S e # = =
B N e i i - il  p——

FRE PR ;.n-.l"lu ry:--l Mi‘hrnrﬂ- Taatas Stewl’ s ravirw

R L RN e e e B ey

S FINANCIAL EXPRES§

TN e, e Wy AN S R R okl g 0 e e, I EEERE R R L R e e F G R R R A Rl

w‘ﬂ-ﬁ#‘:.-h- Bl Sy RANEEWL AN, PR e e L LA AR AR W R S T s A RATE ISR I e O sk S EF BT S B BT RE St BT e DR SRS e S W R P = -

financialexpress.corm

epaper.f'rnanﬂiaiexpress.cﬂn‘. .

BENGALURU




UDAYAKALA
Thursday, October 16, 20

BRTFN SOTPT
OINRWRSR WFE

VT Ee)

UDAYAKALA

Bz

Book Your
Classifieds

‘Please Contact

donedod

Y0, eyifacazoo‘ 16,2025

9

W

TATA
TATA ELXSI

8300 NPT Oen3E®

KetHmesonR BRWS — RSB

205 L85110KA1989PLC009968
SReOTIONT TEIeDd: DLW TF, FEFQees, oNINT ~ 560 048
g-eer :  investors@tataelxsi.com; ﬁwﬂjw - www.tataelxsi.com

ReoNRS IMrRB NSNS

NTPR QTR N T Mob g oo D3 S
3 b) 9611 3??43? ’ IJll:EE 5T MmO P, 0T OnHnr DR 01, 2019 $08 BrTw AQIRT  THIY ms)eﬁmi@s 3p0ZcWomeN  $THOBOL, /
O ATARA RGN, Fom BOUIEES o, o5 s aom gmes camitr aom sdosenmas) =, 02, 2025 DOBTOT LOSTHNITRT R8T RN Brorses QF0INT), 0 Hos
BRcomRon B3l 1 80.769, FIT TR, 48 IR, TSI,
28, W, Semam-600 002, mwm OBRHOTIMTOZ GTEOD FTTY W) DAVOD  FOEP (SEBI) oFer BIF
PUBLIC NOTICE = uss 20T OTTT AT [ B3 Ads: SEBIHO/MIRSD/MIRSD-PoD/P/CIR/2025/97).
) )
Notice is hereby given to public at large . 3=,
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Kallappa Layout Amruthahall, Bangalore North, | || SCERNE. Sents momonc dodriva, mBItey AFemNMmY DY ¢33 BT ¢ 07, 2025 003 wIVO 06, 2026 TRk
Karnataka - 560092 she has lost the Registered | | s7300m, souw BR0RAT IRMFARBNY TFT SHIEE ©3 20T INeFBOINS, DTS wémﬂ@
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